319 Written Answers

(c) and (d) Under the liberalised trade
policy being foliowed by the Government,
the extent of canalisation is being pro-
gressively reduced. Recently, the Govern-
ment have decanalised more items which
include drugs, Di-Ammonium Phosphate
(DAP), Kerosene, Liquified Petroleum
Gas (LPG) and Low Sulphur Heavy
Stock[Low Sulphur Waxy Residue,

Increase in Export of Tobacco
Prodacts

*103. SHRI V. HANUMANTHA RAO:

Will the Minister of COMMERCE be
pleased to state :
(2) whether it is a fact that large

tobacco companies have given undertak-
ings 1o increase export of tobacco products;

(b) if so, the names of such firms and
the details of undertakings given by them
for products like cigarettes;

(c) what are the projections of cigarelie
exports in the year 1993-94, in financial
terms;

(d) whether any special emphasis is
being given to the export of tobacco; znd

(e) if so, what are details therzof ?

THE MINISTER OF ' COMMERCE
(SHRI PRANAB MUKHERJEE) : (a)
No, Sir.

(b) Does not arise.

(c)3000 million pieces valued at Rs, 45
- -crores. ¥

(d) and (e) It is targetted to export
tobacco and tobacco products valued at
US $ 190 million during 1993-94 as
against US § 175 million in the previous
vear,
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Grant of unemployment allowance

*105. SHRI RAM NARESH YADAV :
Will the Minister cf LABOUR be pleased
to sfate :

(2) what is the number of unemployed
persons in the country, State-wise, as on
date;

(b) whether Government propose to
grant them any unemployment allowance;



